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CENTRAL ADMINISTRATIVE TRIBUNAL,PRINCIPAL BENCH,NEW DBELHI
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1.

2.

= o .
R.A. Na.&®/2000

\

(In 0.A. No.2690 of 1997 & \ 6
M.A. No. 2697 .0of 1997 M.A.

No.2276 of 1998)

Shri Y.C.Bhatnagar,

Pollution Level Test Inspector,
Trangport Dte, Govt. of Delhi,

5/9- Under Hill Road, Dslhi-54

Shri Rajender Prashad,
Pollution Level Test Inspector,
Transpo Dte, Govt. of Delhi,
5/9- Under Hill Road, Delhi-~S54

Shri Amitaﬁ~ﬁ;:gff//7

Pollution Level Test Inspector,
Transport Dts, Govt. of Delhi, .
5/9~ Under Hill Road, Delhi-54

~

Shri Sunil Chauhan,

Pollution Level Test Inspector,
Transport Dte, Govt. of Delhi,

5/9- Under Hill Road, Delhi-~54

Shri Anuj Gupta,

" Pollution Level Test Inspector,
Transport Dts, Govt. of Delhi,

5/9~ Under Hill Road, Delhiv54

Shri Anil Kumar Gulati,
Pollution Lavel Test Inspector,
Transport Dte, Govt. of Dalhi
5/9- Under Hill Road, Delhi-54

Union of -India through

The Chief Secrstary to the
Govt. of N.C.T. of Delhi, -
S-Shyam Nath Marg, Delhi-54

The Commissioner (Transport), \

- Petitioners.

Transport Dte, Govt.of N.C.T. of Delhi,

5= Shyam Nath Marg, Delhi-54

- Respondants.

Contd...'. ..2.
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(Passed on this the 9) $tday of September,200g
~ ‘ at circulation state)

CRDER

This 8pplication has baen Piled to review the

upgréded bay scale of Rs. 2000-3200 ang subsequent
revision thereoé based on the s5th Central pay Commission

recommendationsﬂ

2. On the datg of hearing, neither thg 8pplicant
nor cauhsel for reépondent Was present despite repeated
calls, ft wag a matter gf 1997, duly listed and there-.

Pore it was taken up.

3. Since the Tespondents did not fijg the reply

inspite of timg granted, this Tribunal has pasgeq

of fact or law uag committed by this Tribunal in passing

~ ths sgaid order. Thereforg, this RA is rejected at

circulation.stage. -
(H.U.Gupta) ' X (Smt.Lakshmi Suamiﬂ”fHEES—
Member (A) Member (3)




